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1.  Obituary References  

2.  Special Mention (Rule-280) : 
The following Members to raise matters under Rule-280 with the permission of the Chair: 

 

1.  Shri Mohan Singh Bisht 
2. Shri Ajay Mahawar 
3. Shri Rajendra Pal Gautam 
4. Shri Bhupinder Singh Joon 
5. Shri Rajesh Gupta 

6. Shri Anil Kumar Bajpai 
7. Shri Mohinder Goel 
8. Shri Gulab Singh 
9. Shri Rajesh Rishi 
10. Smt. Pramila Dhiraj Tokas 

 
  

3.  Papers to be laid on the Table : 
Smt. Atishi, Hon’ble Minister of Power to lay copies of the following on the Table of the 
House. 

(i) Notification No. F. 3(679)/Tariff/DERC/2022-23/7460/26 dated 6/04/2023 regarding 
Delhi Electricity Regulatory Commission (Business Plan) Regulations, 2023 (Hindi 
and English Version). 

(ii) Notification No. F. 3(679)/Tariff/DERC/2022-23/7460/27 dated 6/04/2023 regarding 
Delhi Electricity Regulatory Commission (Terms and Conditions for Determination of 
Tariff) (First Amendment) Regulations, 2023 (Hindi and English Version). 

(iii) Notification No. F. 3(679)/Tariff/DERC/2022-23/7460/28 dated 6/04/2023 regarding 
Delhi Electricity Regulatory Commission Renewable Purchase Obligation and 
Renewable Energy Certificate Framework Implementation) (First Amendment) 
Regulations, 2023 (Hindi and English Version). 

(iv) Corrigendum No. F. 3(679)/Tariff/DERC/2022-23/7460/172 dated 26/04/2023 
regarding Delhi Electricity Regulatory Commission (Business Plan) Regulations, 2023 
(Hindi and English Version). 

(v) Annual Report of Delhi Transco Limited (DTL) for the financial year 2020-21 (Hindi 
& English Version). 

(vi) Annual Report of Delhi Electricity Regulatory Commission (DERC) for the financial 
year 2021-22 (Hindi & English Version). 

 

4.  Calling Attention (Rule-54) : 
Shri Dinesh Mohaniya, Hon’ble Member to call the attention of the House towards the 
problems being faced by Delhi Jal Board due to non-release of funds by the Finance 
Department, Govt. of NCT of Delhi.  
 

5.  Privilege Notice (Rule-66) : 
Shri Sanjeev Jha, Hon’ble Member to raise a question of privilege against Officers who 
abruptly discontinued the DARC Fellowship Programme of the Delhi Legislative Assembly. 
 

6.  Short Duration Discussion (Rule-55) : 
Shri Durgesh Kumar 
Shri Vinay Mishra 
Shri Kuldeep Kumar 
to initiate discussion on the issue of disturbances in Manipur and the atrocities being faced by 
the people there. 
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